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(c) and (d) National Livestock Mission (NLM) has been implementing Risk
Management and Insurance component under Sub-mission of Livestock Development
in conjunction with State Governments. Under the scheme, it covers the indigenous/
crossbred milch animals, pack animals (Horses, Donkey, Mules, Camels, Ponies and
Cattle/Buffalo Male) and Other livestock (Goat, Sheep, Pig, Rabbit, Yak and Mithun).
Benefit of subsidy 1s restricted to 5 animals per beneficiary per household for all animals
except sheep, goat, pig and rabbit. In case of sheep, goat, pig and rabbit, the benefit
of subsidy is restricted based on “Cattle Unit” and one cattle unit is equal to 10 animals

i.e. for sheep, goat, pig and rabbit.
(e) Does not arise.
Diversion of NDDB Fund

2262. PROF. MANOJ KUMAR JHA: Will the Minister of ANIMAT HUSBANDRY,
DAIRYING AND FISHERIES be pleased to refer to answer to Unstarred Question 3242
given in the Rajya Sabha on 23rd March, 2018 and state:

(a) whether the Ministry 1s aware that from the National Dairy Development
Board (NDDB) fund which 1s set up and regulated under Section 26 of the NDDB Act,
a sum of ¥ 1200 crore was diverted and contributed as equity of the NDDB in its wholly
owned subsidiary company called NDDB Dairy Services, if so, the details thereof, and

(by  whether the Ministry is aware that NDDB claims that the said ¥ 200 crores
lying as equity in NDDB Dairy Services and all income accruing thereof is not covered

under the RTI Act, if so, the action that has been taken thereon?

THE MINISTER OF STATE IN THE MINISTRY OF ANIMAIL HUSBANDRY,
DAIRYING AND FISHERIES (DR. SANJEEV KUMAR BALYAN): (a) Yes, Sir. NDDB has
informed that it has contributed ¥ 200 crore towards equity of NDDB Dairy Services.
The Department has asked NDDRB to supply a copy of the Resolution of NDDB Board

in this regard, which 1s awaited.

(by This Ministry has advised NDDRB to extend the provisions of the RTT Act,
2005 to its subsidiary companies including NDDB Dairy Services.

Government’s opinion on status of MDFVPL

2263. PROF. MANOJ KUMAR JTHA: Will the Minister of ANIMATL HUSBANDRY,
DAIRYING AND FISHERIES be pleased to state:

(a)  whether any of the law officers of Government like Solicitor General (SG) have
given an opinion that Mother Dairy Fruits and Vegetables Pvt. Ltd. (MDFVPL), a wholly



